
IN THE CENTRAL ADMINISTRATIVE TRIBUNAL
PRINCIPAL BOslCH

NEU DELHI.

C.P. 273/95 in Oat. of dacislon 23.2,1996
O.A. No. 603/92

Hon'ble Shri S.R. Adiga, Membar (A)
Hon'bla Smt.Lakshmi Suaminathan, nembar (3)

Shri Nand Kishora
s/o Shri Som Oatt,
R/o i^ahrauli Road,
Palatti Colony, Nqu Oalhi-IIOQAB

... Applicant

(By Advocate Shri V.P.Sharma i, ei, N
through oroxy counsal bh.Yogash Sharma}

Vs.

Shri Ram Suarup
Divisional Engineer Telacom
T0I acorn Department,
Distt.i^anagar Office
Aluar (Rajasthan)

,,, Rasoondant

0 R D E_RX0RAL1

(Hon'ble Shri S.R. Adige, <*lamber ( A)

Shri Yogesh Sharma seeks oarmission to uithdrau

the CP 273/95 in OA 60 3/9 2. The nrayer is allowed and

the CP is dismissed. Notice discharged. No costs.

(Smt.Lakshmi Suaminath^fO ^
nambar (3) PlambariA)

sk


